
. ' (e) Th'eft itt DO' ftrln ~UDe1\t 
for 1UPpl)' of·pow. to· Dathi by .. 
cORltiNentt . ., NortbIi'n ... .... 
Gri.~ 'At pr8llHt ·the ·oomWned ... • 
ratin, capacity of DESU and BTPS. is 
adequate to meet the d.maad· of 
power in '·Delhi. However, at tialea 
due to outa'e ot generatiriC units, 
Delhi is faeed with shortage of. power, 
on a few occasions when aseistance ia 
taken from BBMB system depending 
upon the level of generation in the 
grid. 

(d) A number of stepa. have been 
taken lor improving . the performance 
of Bailarpur thermal power station. 
These measures includes: 

(i) Plant Betterment prop-am.me 
has been prepared tor early stabili-
zation of the recently commissioned 
210MW unit. 

(ii) Project .RenQvation program-
me has also been ta1len up tor rec-
tification Ireplacement of variOUg 
deficiencies/parts of the plant and 
equipment of the 3 X 100 MW units. 

(iii) Operation and maintenance 
practices have been .streamlined on 
modern operation and maintenance 
practice,. 

(iv) Coal suppliers have been 
requested to seJld coal of the re-
quisite quality. 

Similarly, steps have also beea tak .. en' to improve the performance of the 
Indraprastha thermal power station. 

ReiaxatJOIl In Beet.rlctl ... of M.B.T.P. 
Aet OR ProdaCtioa of GHds 

1073. SHRI AMAR ROYPRAiDH~: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleas-
ed to state: 

(a) whether it is a fact that GOY-
ernment. have decided to remove res .. 
trictions on the production of goods in 
excess of capacity by the Monopolies 
and Restrictive Trade Practices Act 
'ompanits to the extent that they are 
eXpOrted ouWd. lDdia; and 

, (b) it .. 80,' the rea ... theraCor? 
1m! KINisTIm OF LAW, JUS,· 

TICE. AND CO~.I\N!Y AlTAIBS 
(~ P .. SHIV '~): (~) .. and 
(1.). The ___ , i. UDder c0DSi4eration. 
Critella ,... 1b'ID.r, M' ......... to '0 ...... · ...... 

l07-t. PROF. RUPCHAND PAL: 
Will the Mmister of INI"OBIIATION 
AND BR.OAOJCASTING be pleased to 
state what is the amount of aclvertie&-
menta given to ten top Nt.tioRal Daily 
Newspapers during tM last three 
years! 

THE DEPUTY MINISTER IN THE 
MliNISTRY O,F INTORr.MA.TION AND 
BROADCASTING (KUMARI KU-
MUDBEN M. JOSHI): The quantum 
of advertisements given to individual 
newspapers is treated as confidential 
in public interest. 

SettiRr up of Coal D~ for tile 
Stil_ 

1075. SHRI B. V. DESAI: Will the 
Minister of JlNERGY be pleased to. 
state: 

(a) whether Unioll Government have 
decided to set up coal dumps for • 
~tes; 

(b) it so, when the same are likely 
to be set up; 

(C) what will be capacity of each; 

Cd) in which State they are to set 
up and what about other States; 

(e) \\:hen the 'work on these. is 
likely to start and when are thtloy 
Hkely to be completed; and 

(f) total cost of expenditure 
involved? 

THE MINISTER OF STATE IN. 
THE MINISTRY 'bF ENERGY (SHRI 
VIKRAM MAHAlAN): (a) Yes, Sir. , . . t 

(b) S~ps are ~g taken to set up 
these dumps at the earliest date. 

(c) In t~ initi~ stages' t raIlesl 
month of soft coke" would be moved' 
tc these dumps in U.P. and 2 rakesl 
month each' to the' 'aumpSt :iil Haryanil., 




